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[Shri Bhupesh Gupta] Central Cabinet, is
sponsoring his case. Even today we know from
the newspapers that six of Mr. Biju Patnaik's
concerns are in default for income tax-arrears.
Cases are pending against him. It is surprising
that Mr. Jagjivan Ram should enter the scene to
publicly canvass for Mr. Biju Patnaik's
induction into Rajya Sabha. I am not objecting
to his sitting in the Rajya Sabha on his own, but
the members of the Council of Ministers should
not back Mr. Biju Patnaik. Many of us may not
be here at all after the biennial elections. But
Mr. Biju Patnaik should not be allowed, should
not be sponsored in this manner to take revenge
on the Rajya Sabha .

MR. DEPUTY CHAIRMAN: It is

not relevant.

SHRI LOKANATH MISRA (Orissa) : The
point is very relevant because he is trying to
get into the Rajya Sabha through very indirect
means. They have struck a bargain. Both are
equally corrupt tax-clodgers, Mr. Jagjivan Ram
and Mr. Biju Patnaik. Now Mr. Jagjivan Ram
has colluded to make arrangements for Mr.
Biju Patnaik's coming to Rajya Sabha They
have struck a bargain. Mr. Biju Patnaik has
gone back day before yesterday. I know it for
certain that Mr. Biju Patnaik has gone back to
Orissa in order to seduce Members there
through bribery, through corruption. That is the
only art Mr. Biju Patnaik knows .

MR. DEPUTY CHAIRMAN: Will you now
sit down ?

SHRI LOKANATH MISRA: He has gone
there to bribe them. The bargain is there .

MR. DEPUTY CHAIRMAN: Order, order

SHRI LOKANATH MISRA: If Mr. Biju
Patnaik succeeds in toppling the Government
there, Mr. Jagjivan Ram will see to it that he is
elected to the Rajya Sabha.

MR. DEPUTY CHAIRMAN: There is no
point of order. The House stands adjourned till
2 p.m.

The House then
of the clock.

adjourned at one

The House reassembled after lunch at two
of the clock, MR. DEPUTY CHAIRMAN in the
Chair.

SABHA]

General Discussion 144

REFERENCE TO A REMARK MADE BY
THE CHIEF MINISTER OF HARYANA
ABOUT SHRI TULA RAM

MR. DEPUTY CHAIRMAN: Now the
Railway Budget. Mr.  Dikshit.
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THE BUDGET (RAILWAYS) 1970-71—
GENERAL DISCUSSION—contd.

SHRI JAGDISH CHANDRA DIK-SHIT
(Uttar Pradesh) : Mr. Deputy Chairman, I rise
to speak on the Railway Budget presented to
this House .
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SHRI JAGDISH CHANDRA DIK-SHIT: I
can speak in  both.

MR. DEPUTY CHAIRMAN :
continue your speech.

SHRI JAGDISH CHANDRA DIK~ SHIT :
I will speak in Hindi next time: now I have
started in English.

SHRI AKBAR AL1 KHAN (Andhra
Pradesh) : He wants Members to understand.
Ther; are many Members who cannot
understand Hindi.
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SHRI AKBAR ALI KHAN: You mus'
appreciate that our friends from Madras,

Calcutta and other places are not able to
understand Hindi.
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SHRI BANKABEHARY DAS (Orissa):
When the Railway Minister announced the
withdrawal of certain proposals that he made in
his speech about enhancement of third class
passenger fares and also fares on sleeper
berths, etc. he talked of certain political
compulsions in an indirect way. I am happy
that the Railway Minister has at last realised
that after the changing political scene, the
administration cannot be run in the way in
which it was running till now because he will
have to accede to the demands of the people of]
this country in view of the changing political
pattern in which the Government is to function
in this country if it wants to have a longer life.
In this connection I want to emphasise that this
political compulsion should not be only limited
to the administration of the Ministry but to the
administration of the Railway Board and of the
various zones into which it has been divided.
This is one of the largest and biggest public
utility-concern. I am not going to debate
whether we should give more importance to the
public utility aspect or the commercial aspect
because in this country the Way the railway has
developed, we will have to look to both the
aspects. According to convenience, sometimes,
we think of public utility aspect and somtimes
we think in terms of commercial aspect.
Sometimes the illustrations of other countries
are mentioned to buttress the views of either
side and sometimes the former Railway
Ministers used to give a rosy picture about the
Indian Railways when they compared the
losses the Railways in other parts or countries
are suffering. Sometimes, the same argument
was advanced by others to show that when the
Railways arc suffiering such a great loss in
other countries, why should you try to make
profit in this country. So the same illustrations
are being advanced from both
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points of view to show that we should not
move either way. So long as we have to
depend on rail transportation, which is our
major transport and cannot divert our
passenger and other traffic to either air or road
transport in a bigger way, we will have to give
serious thought to the functioning ol the
Railways and its administration. So it should
be viewed not only from the point of view of
commercial proposition but it should be
viewed from the public utility service point of
view also. So I want to give some
suggestions.

The new Railway Minister should give more
attention to streamline the Railway Board and
the Administration. There is lot of scope for
doing it and also to plug the loopholes in the
railway administration If you think m terms of
pilferage taking place in the railways, the
wastage on various counts, the corruption in
collusion With the public and the ticketless
travel and also the lack of imagination and
proper planning in the Railway administration
then you can very well see that there is a lot of
scope for economising the expenditure in
Railway Administration. The Minister has
g.ven some facts here as to how since 1950-51
the wage bill has gone up, whereas the fare has
not gone up proportionately. This is not the
proper way of looking at things. If after
plugging the loopholes and streamlining the
administration, there will be any necessity for
findi resoufc€ interna lly, then the Railway
Ministers might have some justification.' But
unless that is tackled Fust, it will be wrong to
put the burden on the tax-payers or the
consumers or the passengers in this country. So
I hope the Railway Minister will apply his mind
to that aspect. Then I want to support some of
the views expressed in this House and the oilier
House regarding the rate of dividend that is
being paid to the General Revenues because it
is , most anachronistic system that we have
adopted from the earlier times. If ,,, want to
consider the Railways, as a commercial
institution as the Government proposes along
with its public utility aspect then we cannot
think of giving as'much dividend as we like or
ensure a fixed amount of dividend to the
General Revenue without caring for the proper
planning in the Railway Administration. So I
think the Dividends Committee should look
into this aspect and a departure will be made so
that alongwith contribution to the General
Revenues, we will not starve the Railways of
resources for its planning and development. |
want to remind the Minister that not only
because of certain unremunerative lines—some
MG lines—that we suffer
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[Shri Banka Behary Das] but also because
of suburban transport. I have statistics to show
that the entire Southern Zona! Railway is
running at a loss So we should not consider
from the point of view of one zone or a
particular service. The overall picture about
the administration should be taken into consi-
deration and the profit and loss should be
taken into account. In this connection it is
proper that the Railway Ministry, by
projecting their ideas about the Fourth Plan,
should consider how to strengthen that sector
where we have more of losses either in the
suburban service or in the Southern zone or
the other M. G. lines. I think a speedy
programme for developing those lines should
be undertaken so that we get the best results
during the Fourth Plan and in the subsequent
period.

Often in this and the other House, some
discontent has been expressed about the
functioning of the Railway Board. Recently, |
had a discussion with some top officers of the
Railway Administration Who told me that the
more the Parliament Members discuss about
the accidents and other aspects of the
Railways, the more is the advantage because
in the name of preventing accidents, they can
strengthen the Board and induct more officers
in the higher ranks so that the army of higher
officers will proliferate at the cost of the State
exchequer.

Though it was a very satirical remark of a
topmost railway officer, I think there is certain
amount of truth in it because, whenever we
discuss about accidents and safety measures,
the only solution the Railway Board and the
Ministry give us is to add another branch to
the railway administration, so  that
bureaucratic control over the entire system
grows and, ultimately, the loss on railway
account increases. So these aspects should be
taken into consideration because, in the course
of these tiventy-two years, the railway
administration has proliferated to such an
extent that. I think, a stage has come when
each addition in the railway administration is
giving us diminishing returns to a certan
extent.

Mr. Deputy Chairman, because my time is
very limited, I will now confine myself to
two or three points. Now I go to the aspect of
railway employees. Railway is the biggest
undertaking employing more than fourteen
lakhs of people. But, you know, that for a
pretty long time the railway administration
has not been giving enough attention to the
wage structure in  the
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railway administration though the Prim®
Minister, about five or six months back,
announced in this House that a pay com-
mission will be set up which will have under
its purview commercial concerns and public
undertakings including the railways. I would
have been very happy if the railway
administration had set up a separate pay
commission instead of burdening the same
pay commission with so much work, because
it will take a long time, and I do not know
when the railway administration will be able
to do justice to the railway employees. But
even if we concede that, I will say that the pay
commission should not go into the details as
far as the railway administration is concerned,
because it will not be possible for the pay
commision to look into all aspects of railway
administration as far as pay fixation is
concerned. They can be left with the job of
fixation of norms of pay. They can easily
recommend what should be the need-based
wage and what should be the minimum wage
in the railway service. They can easdy limit
the number of scales of pay. But ultimately
justice can be done to the employees only
when, on the basis of the recommendations of
the pay commission, bipartite negotiations
take place, just as we have them in the wage
boards. So I will now request the hon.
Minister that, instead of burdening the pay
commission with all those details, he should
take some of their burdens to the bipartite
negotiation machinery so that the problems of
railwaymen can be properly attended to.

Secondly, I want to request the hun.
Minister also about the proper functioning of
the permanent negotiation committee When
this negotiating machinery was advocated, it
was intended to function at three levels, (i) at
the zonal level, (2) at the Railway Board level
and, if no settlement can be arrived at at these
two levels then (3) at the top-most level, by
adjudication. But I am very sorry to say that
up till now the lower two levels are func-
tioning and perhaps much attention has not
been given to the top-most level. I am told
that Mr. Priya Gupta, general secretary of the
All India Railway-men's Federation, met
some time in February Mr. Gulzarilal Nanda
to discuss about those aspects, and I am
further told that the Minister has agreed to
give some attention to this third layer in the
negotiation machinery. I hope the hon.
Minister will, when he replies to this debate,
throw some light on this and will concede the
demand of the railway employees to give
much more importance to
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this permanent negotiation machinery. Again
I  will request, on behalf of the railwaymen
and the country, that the hon. Minister should try
to influence the Government to withdraw the
Essential ~ Services Maintenance Act, which is
hanging over the heads of the railway
employees and those of other public utility
services. With  the change in  the climate in
this country which he himself admitted when he
withdrew the proposed increase in the railway
fares for III Class passengers, this has
become wurgent. [ hope he will take into
consideration  the  political climate in  the

country and he himself will  take initiative
because he up till  now, has been
connected with labour movement. The

Essential Services Maintenance Act should no
longer find a place in  the democratic ~ statutes
of this country. Mr. Deputy Chairman, then
I go over to the subject of the September 1968,
strike,  to the lailwaymen's strike. Of course
certain concessions have been given, but I want
to remind the Railway Minister that in most
places court cases are going on up till now,
and nothing has been done up till now to
withdraw those cases. He will be interested to
know that during the strike though eight persons
were killed in Bikaner, a case is going on there
up till now in winch a 65-year old lady,
mother of a railway employee, is being
charged with  murder, during that September
strike. So I think these things he should take up
with  the State Governments so that  justice
could be done to those railway employees who
are suffering in  court casei or in  cases at
departmental levels. Mi-. Deputy  Chairman,
I will again request the hon. Minister also to
look into cases of firing, into the cases of those
persons who had been wounded during the
firing or during the lathi-charge, which happened
during the strike period. Up till now nothing has

been done to give compensation to those
victims of the strike. So, ifit concerns the
Railway Ministry,  the Railway Ministry

should take up the matter and, if they are out
siders, if they are other than railway men and
are connected with other Ministries, then the
Railway  Ministry should take up this matter
with the other Ministries, to see that those
victims are properly compensated.

Then I come to the aspect of regional
demands. Mr. Deputy Chairman, Sir, in the
other House I saw that Mr. Poonacha, an «-
Railway Minister, spoke about planning of the
railways. When he was the Railway Minister,
the same argument I  was advancing before
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him here. 1 was saying that proper

planning was not being done and certain

areas were being given much more im

portance during his period from various

points of view. Now I want to place

certain demands of my State in this con

nection with which he may not be ac

quainted because within these three years

we have seen four Railway Ministers

occupying their seats as such and then

vacating the same at intervals of four or

five months. I hope Mr. Gulzarilal

Nanda, the present Railway  Ministe-will
continue till the end so that we will not feel the
necessity again to go to some other Minister to
impress upon him the fact that Orissa and
certain  regions are neglected. Mr. Deputy
Chairman, [ want to say that the Railway
Administration  treat not only our State with
contempt, they also treat Members of
Parliament and the Informal  Consultative
Committee with contempt. The Deputy
Minister very well  knows that,  when Mr.
Poonacha went to Cuttack to inaugurate the
Cuttack-Paradeep railway line—alon”™ with him
the Chairman of the Railway Board was also
present—he promised there that the Cuttack-
Paradeep  railway  line would be completed
before 1971. But I don't know what happened;
with  all mysterious happenings behind the
scene it was delayed. It was taken up in the
Informal Consultative Committee and it was
decided in the Informal Cons ulta-tive
Committee that the matter would be taken  up
with Orissa M.Ps. separately and that the railway
administration people would be called. The
Railway Minister and the Deputy Minister were
also present at that meeting though most of us
could not be present. There the Railway Minister
announced that the railway line would be
completed before 1971 and the assurances that
were given by both  the  former Railway
Ministers, Mr. Poonacha and Dt. Ram  Subhag
Singh, would be implemented. Perhaps
yesterday I asked a qu in this House about the
Cuttack-Paradeep railway line, And the same
Minister, after all those assurances, came out to
tell me that it will be completed by the end of
1972. So I think the Railway Ad-
ministration not only treat the State with
contempt but they also treat the Informal
Consultative Committee and the Members of that
State with contempt. I  think Ministers are

prisoners in the hands of the Railway
Administration ~ and the Railway  Board. I
think they should apologise before this House

and promise that all those assurances that were
given to Orissa up till now will be implemented
as far as the Cuttack-Pradeep railway line is
concerned. (Time-btU rings.)
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I am finishing within four or five minutes.
Again 1 want to say about the Talcher-
Bimlagarh railway line for which entire Orissa
was agitated lor the last two years. We were
promised in this House that the engineering
[survey had been taken up and that it would be
completed before the summer of 1970. Again I
was astonished at the reply I got, because
yesterday they replied to me that it would be
completed by the end of this year and after that
it will be taken into consideration. The very
purpose of undertaking the engineering and
traffic surveys of this Talcher-Bimlagarh
railway line was to see that it was included in
the Fourth Five-Year Plan. Though they have
not openly committed themselves like that we
know that the Railway Ministry and other
Ministries, the Iron and Steel Ministry and
every other Ministry, are very particular to see
that this railway line comes into being during
the Fourth Five-Year Plan period, that at least
the work is started even if it cannot be
completed. So I am verv sorry to say, the way
the Southeastern 'Railway behaves with us,
and the way the engineering survey is being
delayed, perhaps they want to scuttle the entire
idea of this railway line.

Agati 1 want to say t-iat in the Informal
Consultative Committee we discussed about
the train services in the coastal region of
Orissa and I would not say it was a promise
but there was certain amount of understanding
on this matter. Perhaps the new Railway
Minister does not know; all the mail and
express trains between Calcutta and Madras
by accident have to pass through Orissa
because they cannot pass over the sea or pass
through the air. But you will be astonished to
know that not a single mail or express tram
between Calcutta and Madras runs during day
time in Orissa. The argument that is put
forward is .

SHRI KALYAN ROY (West Bengal) : Is
it dangerous to travel in day time in Orissa ?

SHRI BANKA BEHARY DAS : No-bodv
can travel by express or mail tram in Orissa
because of this . We have been agitating for
the last four years that they should arrange the
timings in such a way that at least two or three
express trains run during day time in Orissa so
that the passengers in Orissa can move from
one place to another. But the argument that is
put forward is that there is one passenger
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service for Orissa which runs there during day
time. This is what was said in the discussions
in the Informal Consultative Committee and
only two days back I got a letter just repeating
the same argument that they have been giving
for the last four years. They have to look to
the arrival time in Calcutta and departure time
in Madras and also departure time in Calcutta
and arrival time in Madras as though Orissa is
of no concern at all. So I would request the
hon. Minister that when he replies he should
give a categorical assurance in this House that
out of the four or five mail or express trains
that move in Orissa the timings will be
arranged in such a way that at least two trains
would move during day time in that coastal
region.

Then there is the question of the Utkal
Express. After so much of fighting with the
Railway Board this Utkal Express was
started betwen Delhi and Puri but you will
be astonished to know that though the mileage
is 200 kms. more, we have to spend 13 to 14
hours more in the train. Between Agra and
Delhi alone sve have to spend two hours more
than any other mail or express train that moves
between Agra and Delhi. The result has been
that the Orissa passengers cannot take
advantage of the Utkal Express to any great
extent, though this train was primarily
meant for Orissa, of course, Madhya
Pradesh was to be benefited by the way. |
think these aspect should be given
consideration and necessary changes made.

MR. DEPUTY CHAIRMAN You
must finish now.

SHRI BANKA BEHARY DAS: 1  am just
finishing. I ~ wrote a letter about acquisition of
land by the Railways in Baroda. I had been to
Baroda only two months back and I  was
astonished to know that because they have some
project just on the suburb of Baroda they have
acquired a huge plot of land by giving very high
compensation. And there are about 500

families most of them railway employees
living on  that land. There is some secret
understanding between the Railway

Administration and the landowner asa result
of which these 500 families most of whom
are railway employees are going to be evicted. I
wrote a letter to the Railway ~ Minister and I
would inform  him, if he is not aware, that

only 8 or 10 days back the High Court of
Gujarat has given a stay order against the
Railway Administration  that they cannot

take over the land.  And I want to warn the
Minister that if that stay order utlimately
matures then the Railway Administration .will
have to pay a few



161 Budget (Railways), 1970-71

akhs of rupees more'according to the present
decisions of the Supreme Court because they
will have to go by the recent value of the
land and not the value of the land when the
first notification was made. I would request
the Railway Minister that he should try to
have a compromise with those persons who
went to the High Court and got the stay
order so that the Railway Administration
could do justice to these 500 families by
exluding them from acquisition proceedings
and there will be no necessity to pay very
high compensation to others. They can
withdraw the case from the court and the
Railway Administration can pay a lesser
amount to the landowner and the whole
matter can be settled in that way. I have
written to the Railway Minister ten days
back and I hope these matters will be looked
into by him in the light of the additional
information that I have given now.

SHRI KALYAN ROY : Mr. Deputy
Chairman, Sir, only the other day I saw
either in the Hindusthan Times or in the
Times of India a cartoon showing Nandaji
as Railway Minister facing a very hostile
crowd which was throwing stones at him
and a shivering but an amused chaprassi
lurking behind the stage and Nandaji
shouting 'l did not draft this' or something
like that. The question is, why should you
adopt somebody else's baby ? Nandaji was
Home Minister and he knows that if he
takes up the money bag which has been left
by the Railway Board he will have to face
the consequences. Sir, he has been a very
able Labour Minister commanding respect
from all of us and I do not wish that he
should lose as Railway Minister that respect
which he earned as Labour Minister.

Now I come to the first point, and tha' is
about dieselisation. If there has been a
greatest treachery or betrayal of this country
then it has been done in relation to this
dieselisation of the railways by all the
Railway Ministers. Starting with the founder
of the American lobby, Mr. S. K. Patil—he
is in the right place in the Syndicate this
policy has been followed by Dr. Ram
Subhag Singh. This dieselisation of the
railways is the most sinister, the most
unholy and the most corrupt deal between
the Railway Board and the oil lobby of the
Americans who want to tie up our entire
economy permanently to the Amricans. Sir,
would Nandaji have the courage to halt it if
he is not in a position to reverse it ? I am so
much excited about this dieselisation
because here is a country where in the Third
Five Year Plan we planned 6—9 R. S./70.
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that we should have 102 million tonnes of coal.
We raised nearly 65 million tonnes of coal and
we found we cannot consume it. Now we are
producing 74 million tonnes of coal but even
then there is some difficulty in selling. Today
in India we are in a position to produce 90
million tonnes of coal of which 50 to 60
million tonnes are non-coking coal but we are
not utilising the entire capacity to produce coal
and you know, Sir, that once a coal mine is
closed down then it is very difficult to restart it
without a heavy investment. The coal mining
population—Nandaji knows better than I do—
went up to 400,000 workers but now it has
fallen to 320,000. Who is responsible for that?
The whole plan has been worked out by the
World Bank to perpetually mortgage our
economy to the Americans. And what is it that
I find in Nandaji's statement; it is that out of
60,000 kms. of railway lines 20,000 kms. have
already been dieselised and in the Fifth Five
Year Plan he is planning'to bring another 3,000
kms. under dieselisation. What is the effect of
it ?

SHRI AKBAR ALI KHAN: It improves the
efficiency of the railways; does it not ?

SHRI KALYAN ROY: If you want
improvement of efficiency at the expense of
the millions of hungry and unemployed people
I would rather see that people get jobs than
efficiency. I do not agree that it is an
improvement at all.

SHRI R. T. PARTHASARATHY
(Tamil Nadu) : I do not mean to interrupt but
what about the cost of transport of coal and
what is its impact on the economy of the
railways as opposed to dieselisation ? If you
can establish on the basis of facts that it is
better then certainly.

SHRI KALYAN ROY : I would try to
answer your point but let me develop in my
own way. Here is the Report of the Energy
Survey of India Committee. It has estimated
that if the present trend of dependence on oil
continues it would represent as much as 38 per
cent of the total import bill by 1980-81 which
represents a very formidable charge on India's
future import bill. And this is what the Indian
Colliery Owners Association says. I am
quoting from their statement.

"... share of oil, bulk of which is imported,
has been allowed to increase
disproportionately.  During the last
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twenty yeais nearly Rs. 1,500 cxorcs
have been spent on imports of oil. An
equal amount would in all probability be
spent during the coming 0-7 years on
imports of oil."

As a result, what do we find? It is not my
view, it is the view of the Ministry of Mines
and Metals which came out in the "Statesman"
of and April that as a result of dieselisation
mines are being shut down in India. Goal-
miners have been thrown out of work. On the
one hand, the Railways were buying 16.4
million tonnes of coal, which gave jobs and
which gave bread to many workers. The latest
report is that they purchased 13.4 million
tonnes, three million tonnes a year less, and
this process is going to continue. What is the
other process? The other process is that
dieselisation will go up. The use of diesel oil,
on the other hand, will go up from 480,000
tonnes in 1969-70 to 757,000 tonnes in 1973-
74. Twice the quantity of diesel oil will have
to be imported. No doubt, Mr. Nanda has also
said in his report that he is very happy that the
World Bank has come to his assistance. A sum
of Rs. 180 crores in foreign exchange will be
used to support the California:! and Mexican
oil companies and the Malons and the Rocke-
fellers. That is why they are doing it. I am
quoting from Nandaji's report. Mr. G. D.
Khandelwal, Chairman of the Railway Board,
Went to U.S.A. and I am quite sure he enjoyed
his stay in New York and Washington either in
Waldorf Astoria or in some other hotel and
there perhaps dined and entertained. Out of the
55 million U.S. dollars credit, 60 per cent is
for modernisation and other things. Seventy
per cent of it will be used for the import of
components. The money will not be given
straightway. We will have to import diesel
engines and various parts. This is Why they
are so glad. They are not finding any market.
On the one hand they will he able to export
American goods into this country and oD the
other We will he permanently tied to them. If
war comes, and we know that Americans are
warmongers, in South East Asia, what will
happen to diesel oil. Would he get it? He
would not get it. Trains will not run. Trains
will come to a stop. What do the Railway
Board care about our country or our country's
patriotism or our country's *uture? Here is the
greatest act of treachery, a piece of betrayal of
this country. What is happening? Nandaji has
said it in his report and I am quoting it. The
Chittaran-jan Locomotive Works now will
completely stop the production of BG
locomotives, |
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It will come to a halt. It is a very famous
factory for producing these particular locos
and this will come to a stop. By the end of
1971-72 the production of MG locos will also
come to a stop. We will have no factory in
India to produce steam locomotives and we
will be again absolutely depending on the
Americans. For this the entire Govenment is
responsible. The future is absolutely ominous.
Will Nandaji take courage in his hands and
stop this process, the process which has been
pointed to him by a fellow-Ministry ? I saw it
in the papers and I am reading it: "The
Department of Mines and Metals are trying to
persuade the Railways to have a second look
at the dieselisation programme." What
happened to it? Are the studies continuing or
has the American lobby succeeded even in
convincing Nandaji ?

Tiie second point is ...

SHRI T. V. ANANDAN (Tamil Nadu) :
He ought to have gone to Russia.

SHRI KALYAN ROY : I do not want any
import please. I have not sold myself out to
the Americans as you have. I do not want
either Russian oil or American oil, when coal
is there. That is my stand. I do not support
either lobby. Now, you have enough coal in
this country, but people are going out of job
and the coalmines have been shut down. You
go and beg in Washington ...

MR. DEPUTY CHAIRMAN: You come
to your second point.

SHRI KALYAN ROY : My next point is
about the wagon supply. JHere I find the
Railway Board giving various figures in
various books and in various statements. As
you know, the Railway Board men are the
greatest Pharaohs of the twentieth century.

SHRI T. V. ANANDAN : Other countries
want to follow this. The United Kingdom and
Japan want to follow the Railway Board's
system.

SHRI KALYAN ROY : They have not
selected you as one of their members.

MR. DEPUTY CHAIRMAN:
continue.

Please

SHRI KALYAN ROY : I raise this question
again and again because I am vitally
concerned and Nandaji also knows it. There
are a hundred thousand
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coal wagon-loaders in the coal-mines. They
are the most shabbily treated people and the
owners come and tell us; "What can we do
about it ? You ensure the supply of wagons
to the coal-mines. We do not have wagons to
lift the coal ; we do not want to make them
idle." They have admitted it in 'A Review of
the Performance of the Indian Government
Railways' :—

"Although the rail movement of coal has
increased from 66.5 million tonnes to
68.6 million tonnes, the proportion of
rail movement to production has
comedown slightly."

In reply to various questions in the last
Session of Rajya Sabha raised by me, the
Railway Ministry did not have the courage to
admit that they had failed to give wagons to
the coal-mines. I am reading an answer given
on the 1st December:—-

"Three Associations had, however,
represented for increase in overall
wagon supplies in Bengal-Bihar fields
as a whole... "

Again, on the 4th of August, 1969, they
said :
"At present all sponsored demands from
these fields are being met in full."

The question is, when the wagon building
industry today is suffering for lack of orders,
why are you curtailing your expenditure on
wagons, as a result of which a hundred
thousand miners are idle? But to me it appears
there is still enough corruption for getting
wagons. There is a scramble between the soft
coke producers and the metallurgical coal
producers to get one wagon. This corruption
is known to everybody. I think Nandaji who
was the Home Minister once knows about the
coruption. Why does he not do someting
about ?

I come to the target in the Fouith Five Year
Plan about the production of wagons. The
target was, as far as I remember, 180,000
wagons for the whole Five Year Plan. Why
has it come down? It came down to 80,000
wagons. To meet the coal movement and the
movement and transport of iron ore,
manganese ore, etc. the country requires at
least 25,000 wagons per year. All the papers
of this country, viz., the Economic Times, the
Financial Weekly, the Statesman and others
and all of them say that the minimum number
of wagons that we needin the Fourth
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Five Year Plan is 20,000 a year. Why is he
afraid to place orders? Is he afraid that more of
the West Bengal industry will get work ? Is he
afraid that more people will get jobs? Is he
afraid that more coal will be supplied ? Why is
this particular reluctance to give coal wagons
to the coal-mines ? No straight answer has
come up till now. They have tried to wriggle
out. [ will read out this particular paragraph :

"Withdrawal of the control over distribution
of all non-coking coal in 1967-68
resulted in indents increasing out of
proportion to actual production.

The indents sponsored by them continued to
be given preference in allotment of
wagons over the non-sponsored indents.
All State Governments agreed to sponsor
their demands except the West Bengal
Government."

Why the West Bengal Government did not
agree ? They would have given reasons for
that. This 'sponsored' business is terribly
affecting coal despatch. We want to know
from the new Railway Minister the names of
the coal-mines, how many wagons they
ordered, how many he was able to supply to
them.

I come to tiie third question about the coal'
price. It is known that since decontrol in 1967,
in the last two yeas, the Railway Board
succumbed to the pressure of the mine owners
and increased the price of coal by Rs. 8 or Rs. 9
per tonne. Am I to understand that the Railway
Board got nothing out of the mine owners for
this ? Anyway this is a problem which the
Cabinet has to tackle asja whole instead of pas-
sing it on to some other Ministry. We feel, Sir,
that it is better to have dearer coal than cheaper
miners. Similarly, the other point is, can he
assure the House today that he will buy coal
only from those coalmines who are
implementing the recommendations of the Coal
Wage Board ? Is it not a fact that even now,
pocketing the increase in price, the coal-mine
owners are refusing to implement the
recommendations and the Railway Board is
still buying from those coal-mines which are
not paying according to the recommendations,
which they are supposed to pay ?

The other point is, you have three factories,
one at Chittaranjan, one at Bana-ras, and the
other, as far as I remember is the Integral
Coach Factory. Why do you run them as
departments? Why cannot they be run as we
run the Hindustan Aeronautics and Hindustan
Steel? Why
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should their balance sheets not be disclosed to
Parliament? How much profit they are making
for each of the factories? Why should it be
concealed ?

The other question I want to mention is this.
The most important coal field trains which are
used by the factory workers, by the miners, by
the managers, by the technicians are the Black
Diamond and the Goal Field Express. Nandaji
himself has travelled in the train Black
Diamond. According to an answer given to a
question in Rajya Sabha on the 2nd of March
he said that their efficiency is between 60 and
70 per cent. These are the vital trains which are
used by the steel employees who go to
Durgapur, by the miners, by people who go to
Jamshedpur, by people who go to Gomoh. Ths
efficiency is nil. Would he see that these
important trains which are used by the workers
do run in time ?

The last question, how do socialism and
saloon go together, I do not understand. Mr.
Nanda is one of the pioneers of socialism.
Anyway he claims to be one. There are today
900 coaches which are exclusively used by the
officers, who enter the saloons and think that
they are big Nawabs. Would he actually take
the step to make those officers travel at least in
first class—I do not want that they should
travel in third class ? Would he abolish the
saloon system, or would I see Nandaji
travelling in a saloon tomorrow ? I do not
know. Why don't you put an end to this
system? You continue to give the privileges to
the Princes, you continue to give all privileges
to the ICS. Nowhere you have changed except
socialism in words. Socialism disappears as
soon as you step in. Would he actually now
implement what he says on the basis of which
he is continuing as Railway Minister ?
Otherwise I am afraid like last time when he
was a victim of an unfortunate conspiracy of
the Home Ministry, Mr. L. P. Singh ditched
him, there is an apprehension that the Railway
Board may also ditch him. Let him be cautious
about these new friends.
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SHRI K. P. SUBRAMANIA MENON
(Kerala) : Mr. Vice-Chairman, Sir, in his
speech on the Railway Budget, the Railway
Minister propounded a principle that the
Railways should find its own resources for
development. I do not agree with  this
principle, Sir. As you know, the Railways in
India is the most impoitant of the
transportation systems. In a developing
economy, the transportation system is the key
factor in  development and, therefore, its
accelerated development cannot  be possible
with its own resources. The society asa
whole out of its own surpluses may have to
provide the necessary resources for  the

development of a basic necessity like
transportation.  Therefore, to imagine that for
all its needs in the coming years for

development purposes, the Railways
themselves have to find all the resources
necessary for development, is a wrong way of
approaching the problem. But at the same
time, I do not discount the idea that each
entrrprise even in a planned economy has to
find its own optimum economy ard base its
development on a certain  amount of surplus
which it can garner through its own operations.
Looking from that point of view, I feel that
whatever may be the necessity of
development in the present circumstances for
the Fourth Five-Year Plan  period, the
Railways, if they are serious about it, can find
the resources out of their own operations,
without increasing the burden on the people
as is sought to be done now. For example, it
is a well known fact that the Railway system
in India is a paradise for contractors. In all these
20  or 22 years of independence, what we
find is that the Railways have become poorer,
but the Railway  contractors have become
richer. This is the paradox of the whole
situation. To-day the Railway system feeds
all sorts of murky people who make millions
in money out of contracts, out of all  sorts of
supplies, etc. But the Railways get
impoverished. First of all, I would like to
suggest that if th: Railways are to run as an
efficieat, model system of nationalised
transportation, then they have to do away with
this private contract system for construction
purposes and such other matters. That is
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one of the most important things that the
Railways have to do, if they are serious about
self-sufficiency, about increasing tneir own
resources.

Secondly, even granting that all these things
exist as they arc, ate we having efficient
operation and management? Now along with
the papers of the Railway Budget, the Audit
Report of the R for ig68-6g was also circulated.
The Audit Report points out that there has been
a systematic over-estimation of expenditure in
the Budget of the Railways. In the last year for
which Audit Report is available, ;.; 1968-69,
there had been savings of Rs.51 crores which
represents about 4.5 per cent of the total grants
which had been voted. Now it is based on such
estimates that the freights and fare charges, etc.,
are calculated. Therefore, there is no guarantee
that in the current Budget also there is no over-
estimitiort of expenditure by the Railway
Board. This is one of the methods by which the
Railway Board has been trying to impose
additional freight rates and fares on the people.
Therefore, I am not sanguine about the
estimates presented 1. by the Railway Board
and I feel that there is enough scope even in
these estimates for considerable savings to be
effected.

The third point that I want to make is that
there has b:en a consistent increase in the
underlined traffic receipts of the Railways. The
Audit Report points out that last year the traffic
receipts which should hav: come to the
Railways but which has not been realised were
over Rs. 31 crores; that is, they are unrealised
traffic receipts for which the Railways had
rendered their services. And this sum has been
increasing every year. So, here again you will
find that the Railways are lagging behind in
collecting the revenues which are rightly due to
them for the services which they have rendered.
I am sure if the Railways tighten their
machinery and become more efficient in
collecting their revenues, this sort of fresh
increases in fares and freights can be avoided.

The fourth point is the question of waste. As
you know, every year the Audi' Report has been|
giving us a plethora of instances in which the
Railway.; have been wasting a lot of their
money. [ will just point out some of the most
striking features. For example, in the matter of|
purchase of stores, components, rolling-stock,)
etc. the Railway Minister has claimed that the
Ministry is going about energetically for
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the attainment of self-sufficiency. But thi® is not
proved by its actions. For example it is found
that in regard to the Suri Transmission System
which Was invented by one of our engineers, in
1965 an Indian firm asked for rights to
manufacture the Suri Transmission System
with the power pack. But the Railway Board
did not consider it Sympathetically. It then
went to West Germany and the patent rights
were handed over to a West German firm. And
the Railway Board has started importing the
power packs with the Suri Transmission
System at Rs. 3,62,000 a piece, whereas the
Indian manufacturer had agreed to supply at the
rate of Rs. 3,50,000. Now the Railway Board
goes on importing this thing at a terrific cost to
the foreign exchange resources of the country.
While within India we have got indigenous
capability of manufacturing it the Railway
Board does not think it proper to utilise it,

Again, Sir, in another instance in which
battery sets were to be purchased, the Railway
Board, thinking that the indigenous capacity foi
battery manufacturing is not enough, placed
orders again with another West German firm. I
think in the Railway Board there are a lot of
people who have got a special affinity for the
West Germans. This is clear from the Audit
Report. The Railway Board placed orders worth
lakhs of rupees for about 1,60,000 pieces of
battery sets for our passenger coaches, etc.,
whereas within the country the Indian
manufacturers have offered to increase their
capacity to meet the entire needs of the
Railways. But the Railways did not pay heed to
it, and as a result, a°; the Railways started
importing these battery sets, we have got to-day
a surplus of battery sets With the Railways,
whereas the indigenous capacity is not utilised
in full. Now these are two instances whereby
the Railway Board's claim that it is trying to
increase its indigenous capacity in order to
increase self-sufficiency in India in the matter
of railway equipment, is proved false.

Then, Sir, use of defective materials which
can cause serious damage to the track, serious
accidents, etc., has been pointed out. In the
case of the balancing beams supplied to the
railway wagons and coaches for the metre-
gauge railways, it was found that almost
60,000 of the balancing beams supplied for the
metre-gauge system in 1965 to 1968 in the
North-East and the North-East Frontier Rail-
way were defective. I do not know what
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*he inspecting agency of the Railway Board

was doing when they purchased these
defective balancing beams.

These defective balancing beams would
have caused a number of accidents. And, may
he, some of the serious accidents that have
taken place on the metre gauge lines must have
been due to these defective balancing beams.
Sixty thousand of these defective beams were
supplied to the railways and they were fitted to
our coaches and thus they endangered the lives
of millions of our people. The inspection
agencies of the railways could not spot out the
defect, but later on when accidents were taking
place, when the railway coaches began to slip
out of the rails, then they found that there was
something wrong-On inspection some of the
manufacturers who had supplied these beams
were found to be responsible for the defect.
But strangely enough the railways could not
place their finger on the manufacturers who
were responsible for the defect .

SHRI LOKANATH MISRA: It must have
been done during Mr. Jagjivan Ram's tenure.

SHRIK. P. SUBRAMANIA MEN ON:
Whoever it was. As far as we are concerned
whether it was Mr. Jagjivan Ram or Mr. Nanda
or Mr. Patil, all are equal and it does not make
any difference. So, this tiling continued and the
railways could not place their finger on who
the suppliers were. Therefore, in order to
replace all the 60,000 beams the railways have
to spend crores of rupees and either purchase
them from outside manufacturers and replace
them, or manufacture fresh beams in their
workshops. But who pays for them? It is the
Indian people who pay for them. We have to
pay more freight and more fares for the sins of
commission and omission of the railway
officials and the Railway Board. This is the
sort of thing that is happening in the railways.
This is the sort of callousness they show and
cause immense danger to the railways. If the
railways can stop some of these things, I do not
think there is any need for getting any fresh
revenues” for imposing any fresh taxes or fresh
burden', or, the people. This is my general
observation on the railways.

Another point that I want to make is the
railways' talk of efficiency. Here also there
must be a proper perspective. Individual
enterprises can be made efficient, but not at
the cost of the national economy
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as a whole. And here is a specific instance of the
railways where they try to make economy by
individual  efficiency at the cost of the
national economy as a whole. For example, take
the question of electrification. It  has been
found that the Southern Railway every year
incurs a loss of 11 to 16 crores of rupees. One
of the main reasons for this loss on the
Soul hern Railway is  that coal is not
available in South India. Coal has to be
transported from  long distances, from.

Jharia, etc. collieries by coastal ships or
through railways themselves. This is one of
the main reasons for the high cost of traffic

operations on the Southern Railway. One
of the ways of minimising this cost will be to
electrify the Southern Railway because in the
long run it will be much cheaper to run electric
trains in the south than in the north because
in the north the railways are nearer the
sources of the supply of coal. Therefore, no
extra expenditure on coal will be there in
the north  as it js there in the south. Due to
expediency or due to some other factors, they
have electrified the railways which are closer
to the sources of coal supply, and not the
railways which are far away from the sources of
coal supply-As a result we have to undergo big
losses on those railways and the national
economy as a whole suffers.

Secondly, take the question of d"< tion. It is
true that dieselisation in the immediate
future may bring in certain economies in
the railways. But, who pays for the diesel 0il?
The country has to import diesel oil or it has to
import petroleum and refine it into diesel oil.
Therefore, the overall cost of dieselisation
on the country is much more than the benefit
that accrues to the railways through dieselisa-
tion. Not only this. Diesel engines themselves
are to be imported or at least most of the parts
of the diesel engines have to be imported
whereas we have got sufficient capacity to

manufacture steam engines in India.
Therefore, if steam engines continue to be
in use, there will not be any extra

expenditure or foreign exchange either for fuel
or for the import of diesel-engine parts or
diesel  engines. Therefore, the country as a
whole loses doubly while the railways can
claim that they are functioning more
efficiently. This is a wrong method of
looking at the overall planning. Thirdly, if we
have to have more efficiency, I will prefer or
1 will give priority to the doubling of the
entire track in the country rather than  have
dieselisation  or electrification  because if
you can increase the number of trains, that
will mean much



183 Bain (Riiiwiys), 1970-71

[Shri K. P. Subramania Menon] more in
terms of national economy than increasing the
speed of one particular train on one particular
track using diesel oil, etc. For example, I have
to go from here to Madras. I am a Worker.
My work brings me about Rs. 15 or so a day.
Thus I create some wealth. It takes two days
for mc to travel from Delhi to Madras. In
addition to these two days I may also lose
four or five hours because of the late running
of the train. That means, to that extent I am
losing my working hours. And when I reach
Madras 1 find myself com-, pletely tired
because of the heavy rush in the train or
because of other difficulties. There is
difficulty in getting a ticket. I have to spend
one full night on the New Delhi platform for
getting a ticket. In this way you can see how
much of national waste is involved by
wasting the time of the working people in
getting tickets, in travelling extra hours, etc.
And the railways claim that they are having a
big economy . .

SHRI LOKANATH MISRA: I wish the
honourable Member had asked the people in
West Bengal all these things, when  he
induced them to go on a strike.

SHRI K. P. SUBRAMANIA MENON:
That is a different thing.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : Your time is up.

SHRI K. P. SUBRAMANIA MENON : I
just have a few more things to say. Therefore,
Sir, the economy in a particular Government
enterprise or even a private enterprise cannot
be decided on its own merits. It has to be
decided in the interests of the national
economy as a whole. Therefore, the way the
railways are going about is absolutely a
wrong way. It is just like any other penny-
pinching capitalist thinking of increasing his
own profit at the cost of every other sector of
economy. This is my point.

THE VICE-CHAIRMAN iSHRI AKBAR
ALI KHAN) : Thank you.

SHRI K. P. SUBRAMANIA MENON:
Then, coming to some of the problems of
our State .

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : You have exhausted your
time and I have got one more speaker to call.
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SHRI K. P. SUBRAMANIA MENON : ...
we have been for a long time demanding that a
coastal line from Cochin to Trivan-drum
should be constructed as early as possible. You
know an efficient transportation system and a
cheap one at that, is a sine qua non for
industrial development. Without that there
cannot be any industrial development. Kerala
is a backward State industrially. But I would
not say it is backward in all other respects. Tt
is industrially backward and if industry has to
develop in Kerala . . .

SHRI LOKANATH MISRA : It is
industrially backward because it is forward
otherwise.

SHRI K. P. SUBRAMANIA MENON: No,
no. That is a different thing Sir, if it has to
develop industrially, it has to have a proper
infrastructure and railways are one of the most
important part of that infrastructure. Therefore,
I Would request the Railway Minister to see
that this railway line is constructed early.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : Mr. Mallikar-junudu.

SHRI K. P. MALLIKARJUNUDU (Andhra
Pradesh) : Sir, I thought I could .

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN}: If you want I can change it.
Mrs. Mushpaben Mehta also wants to spe-ik.
Itis for you then to
decide.

SH.vl K P. MALLIKARJUNUDU : I can
give place to our honourable lady
Member.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : All right.

SIREl gETTa  RATANR AFAT (-
TTA) : WIAATE FTEHATSIET AT, T aAT
F AT A AT ATA WA TEA 7 AW
faar AT 2 f&F 9 s AT B
AT | A AT A ZAA 2|1, T G492
Fam wwa & a1z, (& (voar agw an
Far oy f=ar 21 o€ o w7, a9
aft qmfFa A arad 2w
AT RATAT w A A geEATE AT G
fF Faaan a1 a2 Fra ST fForan
qET 41, 39 gE=d &1 F9E A fFar )
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AT Tz AEA R AT & fF T«
qrAz AT Aty Ry AT F o
@ A gw faeaa & @ F7 famm
q1ZqZ qFET ATH A, TAF] AT FLAL
T qafas dFzz FAr AV WA Al
AT d9ET & TEAw F1, 99 (FU

S ard % g T A e |

gty frudd, agos (A A A
Frad & st § ogw fraw T A
A AT FFA FTw A A E | A A
WAR T AW AP E, AN TEA
FET FE AL G | FTAA A IAR A
foet FfT 2| 2T oF WA qWE A &
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FTAATE N g & g F o3aE avr
5 919 Al AmwEAr 418 § A 2fefre
A7 AT CEHAAT FATAT 17 T w9
afFa 12 #9027 55 Artg =97 771 hRfoe
ZO9 34T | 7% &7 ZET & OHasr FEa
> wfzalmm ®1 3799, 397 56 @A
g a7 3% vag # |\ zatan adrer wm
FraT 2 5 gmrr @ @ o fwfne
&t efwfoz 2

e

st 0% ard 7 Frar fF 40 #Y s

70 AT 3 F1 W A a1 @y 4
HEAEATATE 7 | TF FATH H 8 wrawy 45

q FiF TA7 707 a7 Tfam dzaraEar 2

TEA FTE, A AFAT A AL N frgr et 7 0 AT & ovad A
SFTT gA EEd &0 S g - | s iy § i s AW o s 2 ) A
eATs EEA E, A WO AR AT | anry gt afwat #7 Fe 2 fefee
dw o fag gt G W | i ) gean e aw e
FEY A2 feenn ag@ £, AwT wata fwsm f
FYATZ AT ATZ AT AT AT T4AT E, gEIL
@0 @ ag & gl w1 wAwd § s dweag ag e d
ardy a7 Adv A qd & wrdawAr @ | A A A qiafow =ew gar g
A5 2 v v amfmae fam agaad | w79 agd AFAE AT 1 FgaATaE 2
1 wa Az d i ot wfw iR aEg | A a2 g b ar s
q gzar 41 IEF waT &y awEr o, sew | drava o fawr gw o oad ) g
et A1 gfaer oY, ag w1 grA g | gw ey A dfw dvaw wwad ) P
3T §aT Ag AfAET A AT A2, | A ANE W ¥, e smw
IAH AT A AN AAT R | FEAAHAT A4 | F AT 9T FHEF, TAG FAVAA FAHT
g Fu w1 AW @ @I, A | Cewz Ad G owia d o dma § A e,
wFE FAE A 457 a1 92 ﬁmﬁﬁzﬁ\ém =9 AT ®H AT AITT | HE AT
afrr gurr gfrar @ G a@ off | et W ar o, aEd wd Gz
3 zafag & aziwag ¥V AEATE | 9% WU, A E g AFT A 94 A9
fF Fraar dar agr & 39F AT4 AT- | BT AT AT, AW, 9vEE 47T 04 A
aual A7 daewd Ay gfaar ot qgdr | Al w3 owa o fewr gy gw oA
Tifga | afan @ gidr 2 @rgwa srafe &
gare A wmw afer & Em it
foaedy a6t qve 7 #w Aifed ag Ad@
AN A | UF gHTY REFEE A1 T 8, gy

w1 farzse a9z 1969-70 FT 9@
fFar war qr IFH FaraT 41 5 ogard
HTHEAT 5 TG 97 T8 & | I agd BN WH | oF qefq gras 2 fr w4 Afavarama
off, T w1 gAx F@T BF ¥ e | A %9 g6 FEd @ g6 R & 4T
afT R 17 F3 60 maﬁﬁ\aqa FG | AR A Afeg e W




[RAJYA SABHA] General Discussion 188

[sfigdY qoT@a wAETg qgar] @ fr ofafdrs & art ¥ aga g a1
TArE, wE ArAw g WA v A qarg | e d G ooAdr ofafrda G, g
Foam Gar A AT arar awwa g 5 TR =9 0, q@ SEw e, ag
foreft & g &7 Ay A1) AWaTE , W0dy | A AGEWT | W A&+ Fr ag Ar
v gwd frar 2, gAR wTH 42 FrAma AT wRd E A gwr ) wrer & et
P12 AT ATT A A1 (RATEUAT | BR-BIE =V qI0F wE At A
F7% 37 GUT TAG] FTAX 4 A EAT | &, VA F1 FAAH o W2 A ¥
AT % | AT EW T FIA ¢ gw | T afaar 91 daerd a frmdy wnfe
=i @z da g A wedr s waf, | Az A et & s ATa TEW
ﬁm =_1 AT & 3% are At wfez- | 3E & fn zary agrard swve A gfan
frea
A mE FAE qhmfmwm:—ram|%ﬁlr T A ﬁ% ﬁmﬁ't‘mqﬁ
£ oam FA E, T qy A Fvr ¢ | GEE i ewm far ol g Em =il
AUTAATE AT AT FIA G, FAGATAF | F oy a7 wE Ay A10F =22 H uF AT
ot Fret 7 ATAT @1 fawrea £ gt | e 3R FRn, afga o, weeg A
aF q—rgqmmoo Adar F@E 1 71 ATAT 9EA A ATATE, gATE FgAT A
g% T Al A0 'J T O£ 2 wa | Wt w=ers aE e 2 wa anfow E
frEmrE e GE A Z ) FEdATEATd | ZENEN WV T Es @A A, 9 T
A FATT A AT T GrAT £ At Fm EAa i =@ A d, gwit fam w e
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gwars @ @at al FEmasadoazg |
gat FaeMe agAr @i ST E

sama g & fr 4@ &1 G|

o T F FFE FATH H AR IHL | 7L
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quTSATE AV TAA AT g A E A v
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Fadt fagem #r g g froag ardr zfaan
qogwaw 7 q4r§, 3@ ardr foe
fam w7 & we gardr Feto &7 afaq
Faf &1 & = 1 oam w fay, A
fog, ot & s faaar angg ag
T2 T & 1] I FTAT I whEA
groa g Wi 91 a1 9T Fren
arra‘rama“fmm frar smar g m
At fredy 3R F wswe foew wT a1 Y
ATAT 8 AT T W FFAE T AT &
a1 AAwT aFar g W &%, gurdr
Ay zz gy | o @ T FEAE

4P M,
7z 79 wfws #rata 2 G 5= gaw
zadl Aumenew (At 2 91 guan o=y
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189 Budget (Railways), 1970-71

AT o faeelr A srgwaTaT® SIAT TEAT
1 Ao gmw At Hoqer fF 2 99
TR #1 A WA F AT WA A FEr ATAT
¥ f TroreqTT ATETT AW AEW A A
a1 97 w1 O 9w g e 7 AT
g A gy AT w2 9EAT §, Wy qaW
FT ¥z qeaT g, gofro F7 ¥z 7241 8
WY TG FT FEE qEAT 8, AT 2
AT #YE o A4 AEL A4 F AT FAA
TISET w27 &7 de T 4G Adt £ |
TAF AW q@ HTAM AN g AfEA i
weft Sft & agar g g f& o3 ww
av q wiAw ¢ G5 e i e 2
uF ATE A 60 07 fA7 AT 7 AT g
T7E T T ¥ 62 G fAg wma E )
o 7 29 avg 7 saaeq AT 7, "HE WA
Azt 2, Afwa F qrrwt errF ow e fEETa
ATEATE | T AT AOE w2 I AR WA
qew Za AL AAT F AT TITARETT HERIL
# # AAY & 1 PO TIIEAT AT A
ATTFT FTE FEOT 57 47¢ 7 41 8, Al
IF ATLH TH ATAR AL

Zady A S gH YEa 0 daT § 9]
ag # (5 st & fraar & a8 gefee
BT FART T FAT & | AG QAT AGA
gz faear 2% o9 91 H °F 9 F94-
afrg Fud § ot FgT a1 AR oY qw
Ia% ATLH F9 74 R TATE )

Aady a1a F Ag FEAT AR § AT
& froar T asEi & 57 ¢ 7 agAr Ty
ar oY £ FF fagrae @A F AR
ST AT T FHAT 2 IO AR A FFA
¥ far wrr nfga af = fafdt
TH WL FTE ST AL AT § | TAq g1E
¥ o 2feF Femr @ ag awraAr gar
¥\ g Wil 2492 42 AR AT AT E
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#T ATAT F HIT AT ET AT AT H
AN T THEH ATTH S A TE A A
/3 TEY gAT § A F wvgedr g 5w ot
TH ST J9v ST 3N |

MR. DEPUTY CHAIRMAN: We have to

take up another matter for consideration . If

you want to take time, you may continue
tomorrow.

SHRIMATI PUSHPABEN JANAR-
DANRAI MEHTA: Tomorrow I am not here.
1 will finish within five minutes now.

MR. DEPUTY CHAIRMAN : Please finish
within two or three minutes.

SHRIMATI PUSHPABEN JANAR-
DANRAIMEHTA: 1 will finish within

five minulcs.%f.’,??ﬁmﬂmgﬁﬁm
gz adigar 2 4 fawd 3 arei & =
arvd fograa 3T a7 @ § A suw
ared Frs qaars A & o ey
aF &g 79 2 mar
T8 A1 S e T @ g ag 2 fr
aafear gefqar o amn gamEn g
T ATIA AATE AT AT A>T aF > |
T e FY g4 22 & W § ek
T qg ATEA a7 & AT & a1 q@w A
ST #1 agad giaar g S )
drerdy ara a2 & fF oz & ST
aF St 30 T Y TATE § 9HA WA
AT G & T H ¥ T 47 fE
IgFT qACE WY TG HAET A FrE AT
e faar & 1 9 avg & wl & feardy
aF o1 20 G Wz #1 uwET § e
Y T ATIA AT F QU H w27 197 97
W A TF  WATAT T e Agy
fear 2\ F=@ 1 S arET ufan § gawt
TF I aAT d gwrfave T G
2 T aET ofEr &1 mEw § oaR
e Az 7 fedrm & fao <=w T
F g agoad g afew d g
TgAT g § & 9o @ Ay W

[MR. DEPUTY CHAIRMAN in the Chair.]
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T ATA AT A FEAT AEATE AT AR
fr s d T gET FATE A1 A7 fra=ef
wa ¥ wawifenn &1 A wifeg ag
Fag B oAE faeey @ 907 e § awed
A W g T T@A T AE AT R | T
wron g 2 I A TR 8 A
Fes W 2 9 % 39% F1A9a 7 a5 g7
& s AT IAET arfww aet & ey
I STE TAT A4 IART HIH AT AT
q FAT AT g | AT ag g 2 fy
Y A1 ATl & fAu o 39 avad arAn
qgAT & WY IH AT A FH A aga feq
AR

% qrqg A Arg 7 7z f frEew
wear gt g FF g vt Ay Ave
F1 T et 7 gratey A sy =iz )
0z q1z4 30 WA & AfaF T8 & A7 A

w1 TrwlE F qrg e 7 G&ee
AT 7aF Tq w1 oY ATHEAT g7 Aray )
zafar & amm & fFEa FTAT SrEdy
g6 fomr Azl & 4w ¥ A7 faew
feqr & 38 a9 @A § gafddr
s %0

TAAT FEFC W ATAT WO FATR
T E |

[RAJYA SABHA]

Discussion 192

SHORT DURATION DISCUSSION
UNDER RULE 1 76 REGARDING THE
SLOGAN OF INDIANISATION OF
MUSLIMS

MR. DEPUTY CHAIRMAN: Now we have
to start with the discussion on Indianisation of
Muslims.

=1 Ao Fo Forawwe (7er 93w ) : ofrwy,
AT UF STqEAT KT A 1 wer Fyam
wBEfFe A dregerey |

MR. DEPUTY CHAIRMAN Just a
minute. Will you please sit down? This is a very
delicate question and I would like to appeal to
hon. Members to be very careful in  their
observations and they should try to see that their
observations will be such, which would help
to create the suitable atmosphere in the country
for communal harmony. Also I would like to
inform hon. Mcmbcis that there are about 21 or
22 Members who would like to participate in
this discussion. The normal time allotted
under the Rules is two and a half hours. It is
very difficult to accommodate all these
Members and I do not think [ can call all
the Members. However, who ever may be called
he should restrict his observations to eight to ten
minutes so that I can try to accommodate the
maximum number of speakers. If any hon.
Member takes more time, then it will only mean
that we debar ?ome Members from participating
in this important discussion.  Therefore I
would like to request hon. Members to
restrict their observations; they should not take
in any case more than seven or eight minutes.

#ft Ao Fo TwAWET : w, e
W AR F giivdfera o & fao o
avg w1 Framora v GFar s gqmar 2 7

**1o raise a discussion on the slogan of
Indianisation of Muslims raised in certain
quarters”

ot FeaATaly @ ATTET AT gETh
o & ar o @ s g g oew
T® ¥ TR AT WET FT 9T A
T o v afem & s AT
FEM 5 50 A9g sawar F7 w9 gaAT
Tt T & wfF Tw a@ w1 g
T I A JoTT AT qFT & ek
T ¥ a7 7% dwwr g e A



